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P’ﬁBITH KW?’RZ , son/daughter/wife of f)f'mﬁhr"—g}‘- f%TSMW

service and presently working as ...

years, belonging toB;A‘W 5653&-\"&1\'”&' HSSemhl j/ PGU;T\OL_
office. . cddendands. e

give hereln below the details of the assets (immaovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

Detalls of movable assets

(Assets in joint name indlcating the extent of joint ownership will also have to be

A,

given}

ﬂmMESH
PASWAN

HNUSHR'H

BHARTET

NIGHANT

RAT

Sr.
Mo,

‘Deseription

e

Se

if i Spouse

Name({S)

Dependant-1
Namea

Nama

Dependant-2

Dependant-3 |
. Etc. Name

s =

(i}

Cash

G-

4000/ —

NI L

NIl

NiL

b

(ii)

“Deposits In

Banks, Financial
Institutions And
Non-Banking
Financial

;| Companies

Gl

Boands,
Debenturas and
Shares In
companias

2% 000/ — |

_Nu_

A3

QOther financial
institutions,
NSS, Postal
Savings, LIC

Policies, etc

NI L

NiL

NI

N

MLL

NIL

NIL

N1L

NjL

TR

v

Mator Vehicles
(details of
make, etc,)

NiL

NIL

NIL

PRIk

NI L

{vh)

Jewellery (glve
details of
weight and

| valug)

.
hold.

NIL

NIL

NIL

NV L

| {vii]

QOther assets,
such as values
of claims /
interests

NIL

CNIL

NIL

NIl

| PR

NI L

SRR

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per Dooks in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee.

Bobita Kumars



B.

Details of Immovyable assets

[Note: Properties in joint ownership indicating the exten

aiso have to be indicated]

Self

t of joint ownership will

| Spouse
Name |

Gependant-i | Dependant-

Hame

Dependant-3
Ete. !i!m.

TAgricultural Land

t - Extent (Total

- Location{s)

- Survey number(s) N“-—
measurement)
-Current market value

(hi)

! - Extent (Total

Mon-Agricultural Land

- Location(s)

- Survey number(s) NiL
measuremant)
-Current market value

... Name(S) |

NiL Ny L

WAL

N1 L

NiL fVIL

NIL

(i)

| and residential)
| Location{s)

i measurement) }

Buildings (Commercial

MNIL

- Survey /door
number(s)
- Extent {(Total

- Current market
URnle e o o .

NIL NYL

NIL

(w) |

| ete,
| - Lacation(s)

Houses / Apartmen'ts,

- Survey Jfdoor

number(s)

- Extent {Total |

measurement) ]
- Current market l

value !

NiL

NIL

NiL

NIL

(v)

—

(2}

| interest in property)

oth AT
ers (such as !N\\—

|
[ N

L

N} L

N\L

1 glve heren below the details of my labilties / sverdues ta public financial
institutions and government dues:-

[Note ; Piease give separate

details for each item)

fiome & addross of Bank /

Amount outstanding as |

[ 5 " Deseription
. No. Financlal Institutions{s) / Ay sansnisaskrisnannnes
artment (5) 4 R (e p Rl I P
{a) | (i) Loans from Banks __ SBT[ JFE):Z 14044 -1)] 3,0 crmo/_ %
- {li} Loans from financial :
institutions Ny L Y‘” L
(iil} Government Dues:
| {a) dues to departments
- dealing with government SNAL P”L
accommadation i i
(by dues to departments
dealing with supply of NiIL NIL
\_water 4 4 i ;
() dues to departmen*s
dealing with supply of N L

electricity

t

(NL

Babrte

IXuay;



[ {d) dues to departments

deallng with telephones

NIL

| aircraft and helicopters)

{e) dues to departments
dealing with government
transport {inciuding

NiL

Ny L

(f} Other dues, If any

- :

N'_\ s

(b}

i which Income Tax Return
filed. Glve also Permanent

(1) Income Tax including
surcharge [Also indicate
the assessment year upto

P\'\) ~ DHECa U

PRy - TyyPK 38259 |

5\}" o

¢ Tax return filed,]

e

(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth

NiL

NIL

{li1} Sales Tax [Only in
case of proprietary
business]

NIL

(iv) Property Tax

N1

C.  Personal Detall

1io158365¢HL |

AN ENE

% | {DD}'-MM}Y‘!"\"I’J

[A/B/C)

[ Brhax Vegis\adive assembly Podme |
(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Service el )

GPF/CPF/PRAMN No. -

Gender - EE (M/F)
Date of Birth ; \ S
Class/Group - é fab

Cadre

Home District i

L Sawmastipuy

I hereby declare that the above details are true to the best of my
knowledga and belief.

Place:.}.)ﬁ:)'.-hﬂ.......-..

...................

Signature BQ&JQ.A’MW\CATI A

1)
Name of Employee: Bed., fa, Kamam....

[\
Deslgnatlon:...,Q;Y.‘..F.)Q.@n-“E?%T:}.’T‘,',.‘:Ei..‘.‘?‘,-}:.,......
- Department: 8"}“? vidham., g"\ H\G'ﬁ id .P‘dhq

Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format.




